" CENTRAL ELECTRICITY
REGULATORY COMM|

Peﬂﬁonumm g
NOTICE UNDER CLAUSE (a) OF
SECTION 15 OF THE E! ‘
An application under Sections 14 & 15of the , 2003
Act) has been made by POWERGRID Kk ﬁzm
Transmission Limited, Saudamini, Plot No. 2, Secfor -29, Gurgaon
122001 to establish the Inter-State transmission system for
“Transmission System for Evacuation of Power from potential
renewable energy zone in Khavda area of Gujarat under Phase-IV
(7GW) Part E2” on a Build, Own, Operate and Transfer basis
(hereumﬂerrefen’edbas‘meprqed')mwﬁngofmemomng

s Scheduled COD in
Nc; Name of the Transmission Element months from
x Effective Date

1(A)|/Augmentation of transformation capacity
at KPS2 (GIS) by 2x1500 MVA, gg.’;liﬂg
kV ICT on Bus section-| (5th &

Nos. 400 kY bays at Bus Section-| for RE| 2" 'gopus Lo the

interconnection. =3 anuisiﬁon

1{B)JAugmentation of transformation capacity

at KPS2 (GIS) by 2x1500 MVA, 765/400

iCT on Bus section-if (7th & 8th) & 3
jNos. 400 KV bays at Bus Section-If for RE
interconnection.

Note:

a) The TSP shall implement two complete diameters (1 on Bus
Section-i & 1 on bus section-lf) at 765 kY level of KPS2 (GIS)
consisting of 2 Main Bays & 1 Tie Bay required for completion of |
diameter (GIS) in one-and-half breaker scheme.

b) The TSP shall implement five complete diameters (2 on Bus
Secbon—l & 3 on Bus Section-ii} at 400 kV level of KPS2 (GIS)

of 2 Main Bays & 1 Tie bay required for completion of
diameter (IS} in one-and-Hiaif breaker scheme.

c) Further, TSPdl?szshaBPWApawbmyoutﬁam
augmentation work.

d) 2 Nos. 400 kV bays at Bus Seciion-i for RE interconnectionand T
No. 400 kV bays at Bus Section-if for RE inferconnaction are
sreacky undierimolementation at KPS2.

=i The implemeriation timeframe: 21 monm.smmeaazaorSF
BCGUISIGCH

2. The Central Transmission Utility of india Limited vide its letter
dated 18.6.2024 has recommended for the grant of a
transmission licence to the applicant fc estabiish the proposed
transmission system. -

2. Basad on the matenal avaiiabie on ihe record, the Commission vide
order dated 16.10.2024 in Petition No. 2357TLi2024, has propesed
i issue a ransmission licence o the applicant for establfishment of
the fransmissicn scheme as noted in para 1 above.

4. A copy of ihe appiication, aiong with its annexures and

i enclosurss, made by the applicant for the grant of an inter-State

! transmission licence v FOWERGRID Khavda IV-E2 Power

{ Transmission Limited before the Commission can be

{  accessed at the www. ...ow.'""r'd in/subsidiaries or inspecied

f ‘*\ anv nerson in the Cammission’s office by fO“leng the laid

1 GOWI’! l“r(ﬂ edurs

nerabv aiveri i puisuance of clause \a, of sub-section

0 7 of the Act that suggestions or obisctians, if any, | i

n's proposal to grant a transmission iicence t©

aforesaid, be sent io the undersigned by

di 5. The suggestions or
12 SUgg

objections recsived afier "1-: opacrﬁcd date shail not be
considerad.




